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no information of this Dature has been
kept,

Several States and UTs such ag Punjab,
Karnataka, Tamil Nadu, Uttar Pradesh,
Delhi etc, have published 5 few volumes
unde; thig projects. Names of freedom
fighterg from all sources, date and place
of birth, profession and activity in which
they participated or were tried in a ‘Court
of Law for patriotic activities (without
any photograph) are the basic data re-
corded in most of these “Who's Who”, of
freedom fighterg published by the S‘tatcs/
UTs so far.

(b) The matter of further enhancement
in monthly pension t, the freedom
fighterg under the Swatantrata Sainik
Samman Pension Scheme, 1980 is under
consideration. Most of the State Govern-
ments/U.T. Admns. already provide
free’ medical facilities to freedom fighters.

There is. fo Scheme in general at the

Centre for the grant of accommodation '

facilities to freedom fighters. But jn de-
serving cases, prominent freedom fighters.
are allotted accommodation from Genera}
Poo] in Delhi/New Delhi by the Direc-
torate of Estates, Ministry of Works and
Housing on specific recommendation of
the Ministry of Home Affairs. Each and
every case is considered on merits: ©
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Calcutta city in todays
Question Hour
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12. NooN .

RE. PRIME MINISTER'S REMARKS
ON CALCUTTA CITY IN TODAY’S
QUESTION HOUR ,_

MR, CHAIRMAN: All of you sit
down. I have given the floor to Mr. L.
K. Advani. Yes, what ig your point, Mr
Advani?

SHRI LAL K. ADVANI (Madhya
Pradesh). Mr. Chairman, Sir, ...

SHRI V., GOPALSAMY (Tami] Nadu),
Don’t run away, don't run away. (Inter-

ruptions), -

THE PRIME MINISTER (SHRI
RAJIV GANDHI): I have to make a
statement on the floor of the Lok Sabha.
After that I will comg back.

SHRI M. S. GURUPADASWAMY
(Karnataka): Sir, may I make a sub-
mission? We are not gatisfied ...

MR. CHAIRMAN. I am not allowing
you. I am allowing only Mr, Advani.

SHRI M. S. GURUPADASWAMY:
then pleasc allow us to walk out.



